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■''■-NiRAL ADMiNIS I RA I Tyb TRIBUNAL
bRiNCIPAL BENCH: NEW OELW"
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NbW UbLHi THIS 27TH DAY OF AUGUST 2002

HuN'bLb SHRI SHANKER RAjU, MEMBEp ( .n
HON'BLE SHRI R.K. UPADHYAYA, ME.M3Er"(A )

Canteen Mazdoor Sabha (Read. )
Through its vvorkinQ President
Shn burendsr Prasad Khuasar,
132P. Sec-2, Pushp vihar.
MB Road, New Delhi

Bhagwan Singh
!. Halwai ) S/'o Sh. Jai Sinah
R/o H. No. 1 S3. Ga1i No. ~11 .
Viswas Park, Pappankala,
New Delhi

A run Kumar (Cash i e r)
S/o Sh. Dukh Mochan Thakur.

--'2. Ai- iganj, Kotla Mubarakpur
New Delhi

y

Kundan Singh
1,Asstt. Manager cum Storekeeper 1
S/o Sh. Madho Singh,
R/o D-1 1 , Manas Apartment.
Mayur Vihar Ph-I, Delhi

Devi Prasad (Accountant)
S/o Late Sh. Tejpal Singh
R/o 283/83, Gali No. 3
X-S Brahmapuri . Delhi

Nandan Singh Rawat,
(Manager Grade II )
S/o Shri Dhyam Singh Rawat.
R/o Or No. 1201 , Sector VII
R K Puram. New Delhi

Aod1i cants

(By Advocate: Shri Shvam Babul

Union of India through its Secretary
Min. of Personnel , Public Grievances & Pensions
Govt of India, North Block, New Delhi



r

The Secretary, Ministry of Finance.
Department, of Expenditure,
North B1 ock . Nev-; ue 1 hi

Director or Canceens,

Min. of Pers. , Pub Grievance & Pension.
Deptt of Personnel & Trg,
Lok Nayak Bhawan, Khan Market,
Nev,' Delhi

ResDondents

(By Advocate: Shri B K Beheral

ORDER (ORAL)

BY HON'BLE SHRI SHANKER RAJU, MEMBER (J)

In view of the order passed by the respondents on

1 1 .4.2001 in compliance to this Tribunal's order dated

14.2.2001 in OA No. 333/2001 rejecting the request for

revision of pay scale on the recommendations of DcPT. the .said

order has come to the notice of the applicant only during the

course of hearing, learned counsel Tcr the applicant -Shri

Shvam Babu seeks liberty to withdraw chis uA v.'ich furL,.h'=r

ibertv to file fresh OA.

2. In the interest of justice we allow the same 'wth

the observations that limitation will not come in the 'way o;

filing afresh OA. OA is accordingly dismissed as having been

withdra'wn vjith liberty to file rresh O.a.
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